CZNTRAL ADMINISTRATIVE TRIBUNAL LUCKNOW BENCH LUCKNOW

Civil Contempt Petition No. 332/00001/2014
In

Original Application No. 355 of 2009
This, the 26t day of August, 2014.

HON’BLE MR. NAVNEET KUMAR MEMBER (J)
HON’BLE MS. JAYATI CHANDRA, MEMBER (A)

1. Ram Behari Tewari aged about 48 years S/o Late Mahendra Prasad

Tewari R/o Agrasen Nagar Sitapur Road, Tari Khana, Diguriya,
Lucknow.

2. Amar Nath Jaiswal aged about 58 years S/o Late Sarjoo Prasad R/o Mohalla
Modh Post Office Rakabganj, District-Faizabad.

Applicant
By Advocate Sri D. Sinha.

Versus

1. Jagdeep Rai, Divisinal Railway Manager, Northern Railway,
Hazratganj, Lucknow.

2. Pramod Pandey, Sr. Divisonal Mechanical Engineer (Varistha Mandal
Yantrik Abhiyanta( Diesel Shed  Alambagh, Northern Railway
Lucknow.

Respondents

By Advocate Sri Rajendra Singh.
ORDER (ORAL)
By Hon’ble Mr. Navneet Kumar, Member (J)

The present contempt petition 1s preferred by the applicant for
non compliance of the order dated 20th September, 2013 passed in O.A.
No. 355/2009 through which, the Tribunal directed the respondents to
reexamine the entire matter afresh and pass detailed and speaking
order in accordance with law/rules considering all the seniority list
which are relevant in this regard. Apart from this, it is also observed by
the Tribunal that the applicant may be given opportunity to submit
their stand as well.

2. In compliance of the said orders, the respondents decided the
representation of the applicant and passed an order on 3.7.2014. The
copy of the said order is filed by the respondents along with the
compliance report.

3. Sri Dharmesh Sinha, learned counsel for the applicant submits
that in pursuance of the order dated 3.7.2014, the respondents have
fully complied with the order of this Tribunal. Therefore, nothing
survives to be adjudicated in the present contempt petition.

4. Accordingly the contempt petition is dismissed. Notices issued to
the respondents stands discharged.
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